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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 19 माचग, 2026  

का.आ. 1472(अ).— केन्द्रीय सरकार, राष्ट्रीय रािमागग अजधजनयम, 1956 (1956 का 48) की धारा 3 के खंड (क) 

द्वारा प्रित्त िजियों का प्रयोग करत ेहुए, नीचे िी गयी अनुसूची म ेयथा जवजनदिष्ट 8 दकमी से 86.6 दकमी के Greenfield 

Expressway तक के भुखण्ड के संबंध में उि राष्ट्रीय रािमागग के जनमागण (चौड़ाकरने / चार लने का बनाने, आदि), अनुरक्षण, 

प्रबंध और प्रचालन हते ुउि अजधजनयम के अधीन सक्षम प्राजधकारी के कृत्यो का पालन करने के जलए इस अजधसूचना के 

रािपत्र मे प्रकािन दक तारीख से सक्षम प्राजधकारी के रूप मे प्राजधकृत करती ह।ै 

अनसुचूी  

उत्तर प्रिेि राज्य में राष्ट्रीय रािमागग सखं्या-Greenfield Expressway तक की भजूमका अिगन। 

क्रजमक 
सखं्या 

1 

सक्षम 
प्राजधकारी 

2 

भूजम का जववरण 
3 

राज्य 
4 

जिल ेका 
नाम 
5 

तालकु का नाम 
6 

गावं का नाम 
7 

1 अपर 
जिलाजधकारी 
(जव०/रा०) 
कुिीनगर 

राष्ट्रीय रािमागग 
संख्या Greenfield 

Expressway 
के दक.मी 8 

से दक.मी 86.6 तक  

उत्तर 
प्रिेि 

कुिीनगर तमकुहीराि 1 अजहरौली ताल 
बंि िाही 

 

 [फा. सं. 11033/NHAI-PIU-GKP/Gorkhpur-Siliguri/2025-26/] 

िेख अमीनखान, जनििेक  
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION  

New Delhi, the 19th March, 2026 

S.O. 1472(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act, 

1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule 

annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect 

from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in 

the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned 

in column (4), (5), (6) and (7) respectively of the said Schedule for upgradation to 2 laning with paved shoulders of 

km. 8 to 86.6 of Kushinagar (Greenfield Expressway ) in the State of UTTAR PRADESH.  

SCHEDULE 

Land acquisition on National Highway No. Greenfield Expressway in the State of UTTAR PRADESH. 

Sl. No. 

1 

CALA 

2 

Stretch 

3 

State 

4 

District 

5 

Taluk/Mandal 

6 

Name of the Village 

7 

1 A.D.M. 

Kushinagar 

(F.R) 

Greenfield 

Expressway 

KM 8 TO 

KM 86.6  

UTTAR 

PRADESH 

Kushinagar  Tamkuhiraj  1 Ahirauli Tal Band 

Shahi 
 

  [F. No. 11033/NHAI-PIU-GKP/Gorkhpur-Siliguri/2025-26/] 

SHAIKH AMINKHAN, Director 
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